
Papers Laid DECEMBER 20, 1978 Papers Laid 

the commenIB of the Comptrol-
ler and Auditor General thereon. 

[Placed in Library. 
3124/78.] 

See No. LT-

(2) A copy of the AnnWlI Report 
(Hindi and English versions) of 
the Controller General of Patents, 
Dcaigna and Trade Marks for the 
year 1977-78 under aection 155 
of the Patents Act, 1970. 

LP1aced in Library. See No. LT-
1125/78.] 

(3) A copy of the Annual Report 
(Hindi and Eaglish venions) 
of the National fastitute of Design, 
Ahmedabad, for the year 1977-78. 
[PlaCe/lin Library. S .. No. LT-
3126178.] 

(4) A .copy of the Annual Report 
(Hindi and Engli.h venions) of 
the Institute for Design of Electri-
cal Measuring Instruments. 
Bombay, for the year 1917-78. 
(PJaad in Library. S .. No. LT-
3127178.] 

(5) A copy of the Annual Report 
(Hindi and Engliah veniGfll) of the 
Central lnati_eGf Tool! n .. ign, 
Hyderabad, f()l' the yoear 1977-78. 
(Placed in Library. See No.LT-
5128178.] 

Notification wuler Border Secnrlty 
Force Act 

THE MINISTER OF STATE IN THE. 
MINISTRY OF HOM.. Al"FAUiS 

I (SHRl DHANIK LAL MANDAt.) : 
I beg to lay OD ~ Table a copy !Of the 
Bordo' Security Force ( Seoio1:.ity, Pro-

. motion and Suverannuation ofOl6ccn) 
Rules, 1978 (HiaAiand English venioljlll) 
publiabcd in Notilicauon No. G.S.R. 
1462 in Gazette of india dated tbe 9th 
December, 1978, under .ub-section (3) of 
leetion 141 of the Boeder SeclJrity Force 
Act, 196/J. [Placed in Library. See 
No. LT 3129/76.) 

Anl1ual Report on tbe working of 
tbe the provisions of Sectlon 15-A 
of Civil Ri.hts Act aad Nociflca-
tions uader 4II-India Service. Act 

THE MINISTER OF STATE IN 
THE MI:>IISTRY OF HO:'IE AFFAIRS 
:SHRI S. D. PATlL); 1 beg to lay 
on the Table ; 

(I) A copy of Ihe Annual Report 
(Hindi and English versiQDI) on 
Ihe working of the provisions of 

section 15-A of the Protection of 
Civil Rights Act, 1955 for the 
year ending 31St December, 
1977 under sub-section (4) of 
Section 15-A of the said Act., 

[Placed in Libra ... ) .. See No.LT-
3 130 /78.] 

(1) A copy each of the following Noti-
fications (Hindi and English 
versional under Sub-Bection (11) 
of section 3 of the All India Ser-
vices Act, 1951:-

(i) The Indian Administratien 
Service (Fixation of Cadre 
Strength) Twentieth Amend-
ment Regulations. 1978, plllb-
liahed in Notification No. 
G.S.R. 574(E) in Gautte 
of India dated the 8th Decem-
ber, 1978. 

(ii) The Indian Administrative 
Service (Pay) Thirteenth Amend-
ment Rules, 1978 publish~d in 
Notification No. G. S. R. 
575(E) in Gazette orIndia dated 
the Uth DecclIll>er, 1978. 

(Placed in Library. See No. 1.1'-
3 13 1/78.] 

Reviewon .... Ailauallleport Df Coal 
Jodia Ltd., Calcana ... d Nadonal 
Thermal Power COrJlOrildon Ltd., 
New Delhi and. Statement. 

THE MI:>IISTER OF STATE IN THE 
MINISTRY OF ENERGY (SHRI 
FAZLUR RAHMA:>I ): I beg to lay 
on the Table ;-

(I) A copy each of the: fo."owing 
papers ('Hindi and Engltsh ver-
sions) under sub-section (I) of 
section :619,1\ of the Companies 
Act, 1956;-

(a) (i) Review by t~e Government 
on the workmg of the Coal 
Mines Authority Limited, now 
known as Coal India Limited, 
Calcutta, for the year 
1974-75· 

(ii) Annual Report or the Coal Mines 
Au~l~ority, Lilllitni now known 
as Coal India Limited, Calcutta, 
for the year ,,'74-75 along with 
the Audited Accounts and the 
comments of the Comptroller 
and Audi tor Ge J t I ;;! ~ I j , 

[Placed in Library. See No. 
LT-3 132!78.] 


